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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCII AT NEW DELHI
ORIGINALAPPLICATION NO. 539/2022

IN THE MATTER OF:

OMARAM BANJARA +APPLICANT

VERSUS

STATE OF RAJASTHAN & ORS. ..RESPONDENTS

REPLY ON BEHALF OF DISTRICT COLLECTOR, PALI (RESPONDENT NO. 4) IN

COMPLIANCE OF ORDER DATED 27.03.2023.

MOST RESPECTFULLY SHOWETH: -

I. Bhanwar Lal S/o Lt. Shri Narsingh Ram aged about 43 years, at present working as SDM at Tehsil

Rohat of Pali District do hereby solemnly affirm and state as under:

1.

That I have been appointed as the Officer in Charge (OIC) in the above captioned Original
Application for the District Collector, Pali, Rajasthan (hereinafier referred o as Respondent No.
4). 1 am well conversant with the facts and circumstances of the case. [ am deposing based on the
information derived from the case records as well as official records. I have been duly authorized

by Respondent No. 4 to depose the present Reply.

The present reply is being filed in compliance of the order dated 27.03.2023 passed by this
Hon’ble Tribunal in the present Original Application which is arising out of the frivolous letter
petition sent by the Applicant allegedly complaining that M/s Nayara Energy Limited Company is
indulged in illegal mining of soil from Goucher (Pasture) land, public ponds and water bodies of
nearby villages and uprooted thousands of trees in Chotila, Tehsil Rohat, District Pali (Rajasthan)

and thereby damaged the environment.

It is humbly submitted that the M/s Nayara Energy Limited Company (hereinafter referred to as
‘Subject Company’) has obtained requisite consent by the Rajasthan State Pollution Control
Board under Section 25 and 26 of the Water (Prevention and Control of Pollution) Act, 1974 and
under Section 21(4) of Air (Prevention and Control of Pollution) Act, 1981 for storage of
petroleum product plant situated at VillageSawaipura, Tehsil Rohat, District Pali. Moreover,
consent was also obtained for manufacturing and producing products or carrying out the
operations and activities. Consent Letter issued by the Rajasthan State Pollution Control Board

dated 10.06.2020, 09.02.2022, 23.03.2022 and 29.06.2022 is annexed herewith and marked as

ANNEXURE R4/1 (Page 5t0 24). W
AR ()
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It is further submitted that so far as land excavation of soil is concerned, the land was allotted to
the Subject Company for storage of Petroleum, i.e., non-agricultural industrial purposes by the
Answering Respondent and land conversion order was issued by the Sub Divisional Magistrate,
Rohatand Answering Respondent under Rule 9(d) of the Rajasthan Land Revenue (Conversion of

agricultural land for non-agricultural purposes in rural areas) Rules, 2007. The relevant extract of

the Rule 9(1)(d) is produced hereinbelow: -

9. prescribed authority for conversion:(1) a khatedar tenant, seeking
permission for conversion of Agricutural land for any non- agricultural
purpose shall submit an application complete inn all respects in Form A along
with the documents prescribed therein and a copy of challan, indicating the
amount of conversion charges deposited to the prescribed authority as under:

(d) industrial area/ (i) Sub Divisional Qfficer - where a total
industrialpurpose area does not exceed 1 hectare
excluding tourism unit,

(ii) Collector - where the total area does
not exceed 10 hectares excluding
tourism unit.

(iii) State Government - where the total
area exceeds 10 hectares including
tourism unit of any area.

Land conversion orders issued by the Sub Divisional Magistrate and the Answering Respondent

are annexed herewith and marked as ANNEXURE R4/2(Page 2552 ).

In response to the concerns raised regarding the alleged cutting and uprooting of trees in Chotila,
Tehsil Rohat, District Pali (Rajasthan), the Answering Respondent clarifies that no such activity
has been undertaken. The subject company was granted an Interim (Provisional) NOC dated
09.09.2021by the office of the District Magistrate, Pali, based on the site reports dated
08.10.2020submitted by SDM Rohat and Tehsildar, Rohat, which was issued only after a
thorough verification of the land's suitability for the proposed land conversion process under
Section 144 of the Petroleum Rules, 2002. It is submitted that no trees were present at the site for
which permission was required or obtained by the office of Tehsildar, Rohat, Pali, as per the pre-
requisite condition during the land conversion process. The vegetation present at the site

consisted solely of shrubs, which were cleared for the purpose of the gainful utilization of the

land without there being any violation of law. W

(arehh)
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A copy of NOC issued by District Magistrate, Pali dated 09.09.2021 along with SDM Rohat letter
dated 08.10.2020 are annexed herewith and marked asANNEXURE R4/3(Page 53-55 1).
Photographs taken by the unit showing the status of shrubspresent at the site in the year 2020 are

annexed herewith and marked as ANNEXURE Rd/4(Page! 56-57 ).

The Applicant, Shri Omaram Banjara, has alleged tree cutting without providing any supporting
evidence. It is submitted that at the time of land acquisition, there were several natural dugs and
pits that needed to be filled to level the land for the intended purpose. The alleged illegal mining
of soil in nearby villages, as claimed by the applicant, has not come in light. Instead, the work of
filling and leveling the land was assigned to M/s SP Constructions and M/s NMC Industries.
Initially, they started excavating soil, which led to a penalty of Rs. 7,90,000/- imposed by the
Department of Mines and Geology, Sojat City, under Section 54 & 60 of Rajasthan Minor
Mineral Concession Rules, 2017 and Section 4, 21 & 23 of Mines and Mineral (Development and
Regulation) Act, 1957. The Mining Department has verified the payment of applicable royalty
fees, other fees, along with the penalty fee. Later, the subject company obtained short-term
permits for the excavation of ordinary soil and moorum soil from the office of the Mining
Engineer, Department of Mines and Geology, Sojat City, Pali. A copy of notice dated 11.02.2021
along with e-challan dated 13.02.2021 is annexed herewith and marked as ANNEXURE
R4/5(Page 58-60 3).A copy of depositions of applicable Fees are annexed herewith andmarked
as ANNEXURE R4/6(Page 61-80 i). A copy of short-term permission obtained byM/s SP
Constructions and M/s NMC Industriesfrom the Office of MiningEngineer, Dept. of Mines and
Geology, Sojat City, Pali vide letterdated 28.04.2020, 16.02.2021 and 19.03.2021 is annexed

herewith and marked as ANNEXURE R4/7(Page 81-100}).

According to the joint inspection team, during the visit of ChotilaSarvajanik Nada, Kerala
Railway Station Sarvajanik Talab, DharmdhariSarvajanik Talab, Bandai Sarvajanik Talab, and
Putaliya Nada, there wasno evidence which came to light pertaining to illegal mining or tree-
cutting taking place on the site. The team noted that the area is predominantly covered with
shrubs,Khejri and Babool trees. Furthermore, the unit has obtained a short-term permit from the
Mining Department for excavation of soil. The joint team visited the excavation site and did not
observe any mining or soil excavation. However, they did observe a large pit measuring
approximately 100m x 80m x 3m, indicating that mining had previously taken place in the area
for the purpose of filling the land of M/s Nayara Energy Limited. A copy of GPS-based
photographs taken by the joint inspection team is attached herewith and marked as ANNEXURE

R4/8(Page 101-104 ).

FferERY
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8. It is noteworthy to bring to the attention of this court that the SDM, Rohat, had solicited a report
verifying the tree plantation status in the converted land (land in issue) from the Tehsildar, Rohat,
as evidenced by Letter No. Revenue/2023/220 dated 17.04.2023. According to the report
submitted by the Tehsildar, Rohat, through letter no. Revenue/2023/725 dated 18.04.2023, the
land in issue had duly planted approximately 1530 trees, in accordance with the Land Conversion
orders issued by the competent authority. A copy of the aforementioned letters are enclosed

herewith and marked as Annexure R-4/9(Page 105-108 ).

In view of the facts and circumstances of the case, the Applicant herein has failed to make out any case
which calls for interference by this Hon’ble Court. Hence, the instant Original Application may be

dismissed with costs.

Date: z{/o V/ZQ'J_:;
Place: Rohat(Pali)

A
For ez (gre)

Respondent No. 4



ANNEXURE R4/1

A2dbtice (HDF) 5

Rajasthan State Pollution Control Board

bt 4, Institutional Area, Jhalana Doongari, Jaipur-302
S 904
L |/ Phone: 0141-5159600,5 695 Fax: 0141-5159697
Registered
File No : F(HDF)/Pali(Pali)/2(1)/2020-2021/1182-1184

Order No: 2020-2021/HDF/3082 .
Dispatch Date: 10/06/2020

Unit Id : 100787

M/s NAYARA ENERGY LIMITED

NAYARA ENERGY LIMITED, 5TH FLOOR, JET
AIRWAYS GODRE]J BKC, PLOT NO C-68, G BLOCK,
BANDRA KURLA COMPLEX, BANDRA EAST , MUMBAI
Tehsil:MUMBAI
District: MUMBAI
Sub: Consent to Establish under section 25/26 of the Water (Prevention & Control of Pollution)
Act, 1974 and under section 21(4) of Air (Prevention & Control of Pollution) Act, 1981.
Ref:  Your application(s) for Consent to Establish dated 26/08/2019 and subsequent correspondence.

Sir,
Consent to Establish under the provisions of section 25/26of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under section
21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred as the
Air Act) as amended to date and rules & the orders issued thereunder ,is hereby granted for
your Storage of petroleum product plant situated / proposed at ROHAT SAWAIPURA
Tehsil:Rohat District:Pali , Rajasthan under the provisions of the said Act(s). This consent is
granted on the basis of examination of the information furnished by you in consent

application(s) and the documents submitted therewith, subject to the following conditions:-

1 That this Consent to Establish is valid for a period from 26/11/2019 to 31/10/2024 or
date of Commencement of production / commissioning of the project or activities
whichever is earlier.

2 That this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activities or operation/processes or providing

following services with capacities given below.

Particular Type Quantity / Capacity
Ethanol Activity 460.00 KL
HSD Activity 35,160.00 KL
MS Activity 12,710.00 KL
Slop Service 10.00 KL

Page 1 of 6

Signature Not Verified

Digitally sign€ by R Jeev Mahnot
Date: 2020.06.10
Reason: SelfAtt
Location: ]




. 42 Epttice (HDF) 6

Rajasthan State Pollution Control Board

bt 4, Institutional Area, Jhalana Doongari, Jaipur-302
S 904
L |/ Phone: 0141-5159600,5 695 Fax: 0141-5159697
Registered
File No : F(HDF)/Pali(Pali)/2(1)/2020-2021/1182-1184

Order No: 2020-2021/HDF/3082

Dispatch Date: 10/06/2020
Unit Id : 100787

3 That in case of any increase in capacity or addition / modification / alteration or change in
product mix or process or raw material or fuel the project proponent is required to obtain
fresh consent to establish.

4 That the control equipment as proposed by the applicant shall be installed before trial
operation is started for which prior consent to operate under the provision of the Water
Act and Air Act shall be obtained. This consent to establish shall not be treated as consent
to operate.

5 That the quantity of effluent generation and disposal along with mode of disposal for the
treated effluent shall be as under:

Type of effluent Max. effluent Quantity of Quantity of treated
generation effluent to be effluent to be disposed
(KLD) recycled (KLD) (KLD) and mode of
disposal
Domestic Sewage 3.500 NIL 3.500
To be treated in STP

and to be used in
plantation and
horticulture

Trade Effluent 2.000 NIL 2.000

Plantation

6 That the sources of air emmissions along with pollution control measures and the
emission standards for the prescribed parameters shall be as under:

Page 2 of 6

Signature Not Verified

Digitally sign€ by R Jeev Mahnot
Date: 2020.06.10
Reason: SelfAtt
Location: ]




42 1fice (HDF)

Rajasthan State Pollution Control Board

—W 3 3 3 3
4, Institutional Area, Jhalana Doongari, Jaipur-302
o W
o]
8>  Phone:0141-5159600,5135695 Fax: 0141-5159697
Registered
File No F(HDF)/Pali(Pali)/2(1)/2020-2021/1182-1184
Order No: 2020-2021/HDF/3082 ]
Dispatch Date: 10/06/2020
Unit Id : 100787
Sources of Air Emmissions Pollution Control Prescribed
Measures Parameter Standard
DG Set (1 no.)( 250KVA) ACOUSTIC
ENCLOSURE,
ADEQUATE STACK
HEIGHT
DG Sets (2 nos.)( 750KVA ACOUSTIC
EACH) ENCLOSURE,
ADEQUATE STACK
HEIGHT
7 That the domestic sewage shall be treated before disposal so as to conform to the
standards prescribed by the Board as notified wunder the Environment (Protection)
Act-1986 for disposal Into Inland Surface Water. The main parameters for regular
monitoring shall be as under.
Parameters Standards
pH Value Between 5.5 to 9.0

Oil and Grease Not to exceed 10 mg/1

Biochemical Oxygen Demand (3 days at 27°C) Not to exceed 30 mg/1

Total Suspended Solids Not to exceed 50 mg/1
Chemical Oxygen Demand Not to exceed 250 mg/1

8 That this consent to establish is being issued only for the total storage of 48340 KL
of petroleum products (HSD, Slop, MS & Ethanol) as per condition no. 2and shall
not be treated for processing/ storage of any other petroleum products.

9 That this consent to establish is being issued upon the Kkhasra no duly converted for
industrial use by SDM Rohat Distt. Pali- Khasra no. 279/32, 276, 276(1), 276(2),
273/19, 272, 279/27, 278/1, 279/16, 279/4, 279/23, 273/17, 277, 273/4, 277/1
dated 19/08/2016 and khasra no. 278/2 dated 26/08/2016 of land conversion.

Page 3 of 6

Signature N

Digitally sighe b/y"R jeev Mahnot
Date: 2020.06.10
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A2dfottice (HDF) 8

Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongari, Jaipur-302

“‘ﬁ#"’ Phone: 0141-5159600,51%5695 Fax: 0141-5159697

Registered

FileNo : F(HDF)/Pali(Pali)/2(1)/2020-2021/1182-1184

Order No: 2020-2021/HDF/3082 .
Dispatch Date: 10/06/2020

Unit Id : 100787

10 That total water requirement is 12KLD (for domestic use-5KLD, Fire fighting-2 KLD
& Plantation-5 KLD) and same shall be obtained from ground water.

11 That the industry shall provide sewage treatment plant (STP) of adequate capacity
so as to treat the entire domestic waste water (3.5KLD) up to the norms for inland
surface water standards at condition no 6.

12 That entire STP treated domestic waste water shall be used for
plantation/gardening within the premises and no waste water shall be discharged
outside the premises.

13 That the industry shall provide flow meters on sources/intake of fresh water, waste
water generation and on the inlet and outlet of STP to measure the quantity of
daily water consumption and treated waste water reused and daily records of same
shall be maintained and submitted to the Board.

14 That industry shall not abstract ground water without prior NOC/ Permission from
CGWA before commissioning of plant.

15 That no process effluent will be generated. The effluent generated from the floor
washing and mock drill will be suitably treated in Oil Water Separator installed at
unit & shall be used for plantation/Horticulture.

16 That all possible efforts shall be made for minimization of use of fresh water and
use of treated waste water for gainful use within premises.

17 That no treated/untreated waste water (domestic/trade) shall be discharge out
side the premises & complete zero liquid discharge status shall be maintained.

18 That the unit shall provide acoustic enclosure and stack of adequate height with
D.G. Sets of 02x750 KVA Each, 01x250 KVA.

19 That unit shall use cleaner fuel in D.G. Set/ fire fighting engines etc. i.e. having low
sulpher content.

20 That additional source of Air/Water pollution shall not be installed without prior
consent to establish from the State Board.

21 That the industry shall obtain Environmental Clearance from competent authority
under EIA Notification dated 14.09.2006for taking up any such activity which
attracts Environmental clearance under EIA Notification dated 14.09.2006 in
future.

22 That unit shall submit PESO license within a period of one month.

23 That the unit shall operate with the valid policy under PLI Act, 1991.

24 That the wunit shall comply with the provisions of manufacture, storage and import
of hazardous Chemical Rules 1989.

25 That industry shall comply with the provisions of Hazardous & others Waste
(Management, & Transboundary Movement) Rules, 2016.

Page 4 of 6

Signature Not Verified

Digitally sign&d by Rfjeev Mahnot
Date: 2020.06.10 }6:14:38 IST
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Location: _




42 1fice (HDF) 9

Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongari, Jaipur-302

“‘ﬁ#"’ Phone: 0141-5159600,51%5695 Fax: 0141-5159697

Registered

FileNo : F(HDF)/Pali(Pali)/2(1)/2020-2021/1182-1184

Order No: 2020-2021/HDF/3082 .
Dispatch Date: 10/06/2020

Unit Id : 100787

26 That unit shall provide of greenbelt cover by 33% of total land area.

27 That capital investment as per the C.A. certificate submitted by the unit is Rs. 200
Cr.

28 That the unit shall install adequately designed rain water harvesting structure for
recharge of ground water in and around the area.

29 That the industry shall not use petcoke/furnace oil in any process/service/utility in
compliance to the order dated 24/10/2017 of Hon'ble Supreme Court, wherein ban
has been imposed on the use of pet coke and furnace oil in the State of Rajasthan.

30 That the industry shall submit half yearly compliance report of all the above
conditions to the State Board.

31 That, not withstanding anything provided hereinabove, the State Board shall have power
and reserves its right, as contained under section 27(2) of the Water Act and under
section 21(6) of the Air Act to review anyone or all the conditions imposed here in
above and to make such variation as it deemed fit for the purpose of compliance of the
Water Act and Air Act.

32 That the grant of this Consent to Establish is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility, to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

33 That the grant of this Consent to Establish shall not, in any way, adversely affect or
jeopardize the legal proceedings, if any, instituted in the past or that could be instituted
against you by the State Board for violation of the provisions of the Act or the Rules made
thereunder.

This Consent to Establish shall also be subject, beside the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The project proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from
time to time, be specified by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Establish and project proponent / occupier shall be liable for legal

action under the the relevant provisions of the said Act(s).

Page 5 of 6

Signature Not Verified

Digitally sign&d by Rfjeev Mahnot
Date: 2020.06.10 }6:14:38 IST

Reason: SelfAtt
Location: ]




File No
Order No :

Unit Id :

(A):

A42Dffice (HDF)
Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongari, Jaipur-302

Phone: 0141-5159600,51%5695 Fax: 0141-5159697

Registered

F(HDF)/Pali(Pali)/2(1)/2020-2021/1182-1184
2020-2021/HDF/3082

100787

Dispatch Date: 10/06/2020

This bears the approval of the competent authority.

Yours Sincerely

Group Incharge[ HDF |
Copy To:-

1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Pali to ensure
the compliance.
2 Master File.

Group Incharge[ HDF ]

Page 6 of 6

Signature Not Verified

Digitally sign&d by Rfjeev Mahnot
Date: 2020.06.10 }6:14:38 IST

Reason: SelfAtt
Location: _
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43Pffice (HDF) 11

Rajasthan State Pollution Control Board

ﬂ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
O Phone: 0141-5159600,5159695 Fax: 0141-5159697
N
Registered
FileNo : F(HSW)/Pali(Pali)/6811(1)/2021-2022/6512-6514

Order No: 2021-2022/HDF/8884

Date: Feb 92022 2:55PM

Unit Id : 100787
M/s NAYARA ENERGY LIMITED

NAYARA ENERGY LIMITED, 5TH FLOOR, JET AIRWAYS
GODRE] BKC, PLOT NO C-68, G BLOCK, BANDRA KURLA
COMPLEX, BANDRA EAST , MUMBAI Tehsil:MUMBAI

District:MUMBAI
Sub: Consent to Operate under section 25/26 of the Water (Prevention & Control of Pollution)
Act, 1974 and under section 21(4) of Air (Prevention & Control of Pollution) Act, 1981.
Ref:  Your application for Consent to Operate dated 21/10/2021 and subsequent correspondence.
Sir,

Consent to Operate under the provisions of section 25/26of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under section
21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred as the
Air Act) as amended to date and rules & the orders issued thereunder is hereby granted for
your Storage of petroleum product plant situated at ROHAT SAWAIPURA Tehsil:Rohat
District:Pali, Rajasthan, subject to the following conditions:-

1 That this Consent to Operate is valid for a period from 21/10/2021 to 30/09/2026 .

2 That this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activities or operation/processes or providing

following services with capacities given below.

Particular Type Quantity with Unit
Ethanol Activity 350.00 KL
HSD Activity 21,090.00 KL
MS Activity 7,640.00 KL
Slop Service 10.00 KL

3 That this consent to operate is for existing plant, process & capacity and separate consent
to establish/operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That the quantity of effluent generation along with mode of disposal for the treated
effluent shall be as under:

Page 1 of 6

Signature Not Verified

Digitally sign&d by Rfjeev Mahnot
Date: 2022.02.09 }4:55:37 IST
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Location: ]




434Pffice (HDF)

12

Rajasthan State Pollution Control Board

—W 1 3 31 3
4, Institutional Area, Jhalana Doongari, Jaipur-302 004
b, e,
o]
o Phone: 0141-5159600,5159695 Fax: 0141-5159697
N
Registered
File No F(HSW)/Pali(Pali)/6811(1)/2021-2022/6512-6514
Order No: 2021-2022/HDF/8884
Date: Feb 92022 2:55PM
Unit Id : 100787
Type of effluent Max. effluent Recycled Qty Disposed Qty of effluent
generation of Effluent (KLD)and mode of disposal
(KLD) (KLD)
Domestic Sewage 3.500 NIL 3.500
To be treated in STP and to be
used in plantation and
horticulture
Trade Effluent 2.000 NIL 2.000
Reuse in Process
5 That the sources of air emmissions along with pollution control measures and the
emission standards for the prescribed parameters shall be as under:
Sources of Air Emmissions Pollution Control Prescribed
Measures Parameter Standard
DG Set (1 nos.)( 250KVA) ACOUSTIC ENCLOSURE
, ADEQUATE STACK
HEIGHT
DG Set (2 nos.)( 750KVA) ACOUSTIC ENCLOSURE
, ADEQUATE STACK
HEIGHT
6 That the domestic sewage shall be treated before disposal so as to conform to the
standards  prescribed under the Environvent (Protection) Act-1986for disposal Into

Inland Surface Water. The main parameters for regular monitoring shall be as under.

Page 2 of 6

Signature Not Verified
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Date: 2022.02.09
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Rajasthan State Pollution Control Board

ﬂ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
O Phone: 0141-5159600,5159695 Fax: 0141-5159697

File No

Registered
F(HSW)/Pali(Pali)/6811(1)/2021-2022/6512-6514

Order No: 2021-2022/HDF/8884

Unit Id :

Date: Feb 92022 2:55PM

100787
Parameters Standards
pH Value Between 5.5 to 9.0
QOil and Grease Not to exceed 10 mg/1
Biochemical Oxygen Demand (3 days at 27°C) Not to exceed 30 mg/1
Total Suspended Solids Not to exceed 50 mg/1
Chemical Oxygen Demand Not to exceed 250 mg/1

That this consent to operate is Valid only for the total storage of 29090KL of
petroleum products (HSD, Slop, MS & Ethanol) as per condition no. 2and shall not
be treated for processing/ storage of any other petroleum products.

8 That total water requirement is 12KLD (for domestic use-5KLD,Industrial-2 KLD &
Plantation/others-5 KLD) and same shall be obtained from ground water.

9 That the industry shall maintain sewage treatment plant (STP) of adequate
capacity so as to treat the entire domestic waste water (3.5KLD) up to the norms
for inland surface water standards at condition no 6.

10 That entire STP treated domestic waste water shall be used for
plantation/gardening within the premises and no waste water shall be discharged
outside the premises.

11 That the industry shall maintain flow meters on sources/intake of fresh water,
waste water generation and on the inlet and outlet of STP to measure the quantity
of daily water consumption and treated waste water reused and daily records of
same shall be maintained and submitted to the Board.

12 That industry shall not abstract ground water without prior NOC/ Permission from
CGWA & shall comply with all the condition of NOC no. CGWA/ NOC/ IND/
ORIG/2021/10795.

13 That no process effluent will be generated. The effluent generated from the floor
washing and mock drill will be suitably treated in Oil Water Separator installed at
unit & shall be used for plantation/Horticulture.

14 That all possible efforts shall be made for minimization of use of fresh water and
use of treated waste water for gainful use within premises.

15 That no treated/untreated waste water (domestic/trade) shall be discharge out
side the premises & complete zero liquid discharge status shall be maintained.

16 That the unit shall maintain acoustic enclosure and stack of adequate height with
D.G. Sets of 02x750 KVA Each, 01x250 KVA.
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Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongari, Jaipur-302 004
— e Phone: 0141-5159600,5159695 Fax: 0141-5159697

Registered

FileNo : F(HSW)/Pali(Pali)/6811(1)/2021-2022/6512-6514

Order No: 2021-2022/HDF/8884
Date: Feb 92022 2:55PM

Unit Id : 100787

17 That already installed fire fighting engine (2no.) shall not be operated without
prior consent from the State Board for which unit shall apply obtain separate
consent to establish / operate from the State Board before 28.02.2022.

18 That unit shall use cleaner fuel in D.G. Set/ fire fighting engines etc. i.e. having low
sulpher content.

19 That additional source of Air/Water pollution shall not be installed without prior
consent to establish from the State Board.

20 That the industry shall obtain Environmental Clearance from competent authority
under EIA Notification dated 14.09.2006for taking up any such activity which
attracts Environmental clearance under EIA Notification dated 14.09.2006 in
future.

21 That unit shall operate with valid PESO license & policy under PLI Act, 1991.

22 That the wunit shall comply with the provisions of manufacture, storage and import
of hazardous Chemical Rules 1989

23 That industry shall comply with the provisions of Hazardous & others Waste
(Management, & Transboundary Movement) Rules, 2016and shall apply & obtain
Hazardous waste authorization before 28.02.2022.,

24 That unit shall provide of greenbelt cover by 33% of total land area.

25 That capital investment as per the C.A. certificate submitted by the wunit is Rs.
116.53 Cr.

26 That the unit shall install adequately designed rain water harvesting structure for
recharge of ground water in and around the area.

27 That the industry shall not use petcoke/furnace oil in any process/service/utility in
compliance to the order dated 24/10/2017 of Hon'ble Supreme Court, wherein ban
has been imposed on the use of pet coke and furnace oil in the State of Rajasthan.

28 That the industry shall submit half yearly compliance report of all the above
conditions to the State Board.

29 That, not withstanding anything provided hereinabove, the State Board shall have power
and reserves its right, as contained under section 27(2) of the Water Act and under
section 21(6) of the Air Act to review anyone or all the conditions imposed here in
above and to make such variation as it deemed fit for the purpose of Air Act & Water
Act.
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Rajasthan State Pollution Control Board
—Laiasthan
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Registered

FileNo : F(HSW)/Pali(Pali)/6811(1)/2021-2022/6512-6514

Order No: 2021-2022/HDF/8884

Date: Feb 92022 2:55PM
Unit Id : 100787

30 That the grant of this Consent to Operate is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

31 That the grant of this Consent to Operate shall not, in any way, adversely affect or
jeopardize the legal proceeding, if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Act or the Rules made
thereunder.

32 That the Project Proponent shall comply with provisions of the E-waste (Management)
Rules, 2016 and ensure that e-waste generated by them is channelized through collection
centre or dealer of authorized producer or dismantler or recycler or through designated
take back service provider of the producer to authorized dismantler or recycler.

33 That the Project Proponent shall maintain record of e-waste generated by them in Form-2
and make such records available for scrutiny by the board.

34 That the Project Proponent shall file annual returns in Form-3, to the Board on or before
the 30th day of June following the financial year to which that return relates

35 That the transportation of e-waste shall be carried out as per the manifest system whereby
the transporter shall be required to carry a document (three copies) prepared by the
sender, giving the details as per Form-6.

36 That the Project Proponent shall comply with provisions of the Batteries (Management and
Handling) Rules, 2001 (as amended) and submit half yearly returns (as bulk consumer,
importer, auctioneer, recycler as the case may be) to the State Board as provided under
Rule 10(2) (ii) of the Battery (Management and Handling) Rules, 2001 (as amended). In
Case the Project Proponent is not a bulk consumer even then the used batteries shall be
returned to the authorized dealers or recyclers only.

37 That the record of batteries purchased and sold/ returned to registered dealers and/ or
authorized recyclers shall be maintained and made available to the officers of the Board
during inspections.

This Consent to Operate shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The project proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from
time to time , be specified, by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Operate and project proponent / occupier shall be liable for legal
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Rajasthan State Pollution Control Board

ﬂ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
O Phone: 0141-5159600,5159695 Fax: 0141-5159697
N
Registered
FileNo : F(HSW)/Pali(Pali)/6811(1)/2021-2022/6512-6514

Order No: 2021-2022/HDF/8884
Date: Feb 92022 2:55PM

Unit Id : 100787

action under the relevant provisions of the said Act(s).

This bears the approval of the competent authority.

Yours Sincerely

Group Incharge[ HDF ]
(A): Copy To:-
1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Pali to ensure the
compliance.
2 Master File.
Group Incharge[ HDF ]
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bt 4, Institutional Area, Jhalana Doongari, Jaipur-302
P
“‘ﬁ#"’ Phone: 0141-5159600,51%5695 Fax: 0141-5159697

430 ffice (HDF)

Rajasthan State Pollution Control Board

Registered

FileNo : F(HDF)/Pali(Pali)/3(1)/2021-2022/7743-7745

Order No: 2021-2022/HDF/8936

Dispatch Date: Mar 23 2022 3:34PWM

Unit Id : 100787
M/s NAYARA ENERGY LIMITED

NAYARA ENERGY LIMITED, 5TH FLOOR, JET
AIRWAYS GODRE] BKC, PLOT NO C-68, G BLOCK,
BANDRA KURLA COMPLEX, BANDRA EAST , MUMBAI
Tehsil:MUMBAI

District: MUMBAI
Sub: Consent to Establish under section 25/26 of the Water (Prevention & Control of Pollution)
Act, 1974 and under section 21(4) of Air (Prevention & Control of Pollution) Act, 1981.
Ref:  Your application(s) for Consent to Establish dated 14/02/2022 and subsequent correspondence.
Sir,

Consent to Establish under the provisions of section 25/26of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under section
21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred as the
Air Act) as amended to date and rules & the orders issued thereunder ,is hereby granted for
your Storage of petroleum product plant situated / proposed at ROHAT SAWAIPURA
Tehsil:Rohat District:Pali , Rajasthan under the provisions of the said Act(s). This consent is
granted on the basis of examination of the information furnished by you in consent

application(s) and the documents submitted therewith, subject to the following conditions:-

1 That this Consent to Establish is valid for a period from 14/02/2022 to 31/01/2027 or
date of Commencement of production / commissioning of the project or activities
whichever is earlier.

2 That this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activities or operation/processes or providing

following services with capacities given below.

Particular Type Quantity / Capacity

Fire Fighting Engine Activity 3.00 NOS.

3 That in case of any increase in capacity or addition / modification / alteration or change in
product mix or process or raw material or fuel the project proponent is required to obtain
fresh consent to establish.
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Rajasthan State Pollution Control Board

bt 4, Institutional Area, Jhalana Doongari, Jaipur-302
S 904
L |/ Phone: 0141-5159600,5 695 Fax: 0141-5159697
Registered
File No : F(HDF)/Pali(Pali)/3(1)/2021-2022/7743-7745

OrderNo: 2021-2022/HDF/8936 )
Dispatch Date: Mar 23 2022 3:34PWM

Unit Id : 100787

4 That the control equipment as proposed by the applicant shall be installed before trial
operation is started for which prior consent to operate under the provision of the Water
Act and Air Act shall be obtained. This consent to establish shall not be treated as consent
to operate.

5 That the sources of air emmissions along with pollution control measures and the

emission standards for the prescribed parameters shall be as under:

Sources of Air Emmissions Pollution Control Prescribed
Measures Parameter Standard
Three Fire Fighting Engine ADEQUATE STACK
HEIGHT

6 That this consent to establish is being issued for three fire fighting engine
mentioned at condition no. 2. The industry has to seek fresh consent to establish &
operate for any change in product / by product/process/modification/alteration.

7 That the industry shall provide adequate stack height with three fire fighting
engine.

8 That water shall not be wused in process and thus no trade effluent will be
generated.

9 That no treated/untreated waste water (domestic & trade effluent) shall be
discharged outside the factory premises in any case and complete zero discharge
status shall be maintained.

10 That no additional source of Air/Water pollution shall be installed without prior
consent to establish from the State Board.

11 That no waste as defined under Hazardous & Other Waste (Management &
Transboudary Movement) Rules, 2016 shall be generated.

12 That the industry shall install & maintain adequately designed rain water
harvesting structure for recharge of ground water in and around the area.

13 That the plantation of local species in the 33% of total area of the project shall be
carried out & maintained.

14 That capital investment as per the C.A. certificate submitted by the unit is Rs. 99.0
lacs which includes the cost Plant & Machinery.

15 That the industry shall ensure compliance of all the conditions of consent to
operate issued vide Board’s order no.2021-22 /HDF /8884 dated 09.02.2022.
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Rajasthan State Pollution Control Board

bt 4, Institutional Area, Jhalana Doongari, Jaipur-302
S 904
L |/ Phone: 0141-5159600,5 695 Fax: 0141-5159697
Registered
File No : F(HDF)/Pali(Pali)/3(1)/2021-2022/7743-7745

OrderNo: 2021-2022/HDF/8936 )
Dispatch Date: Mar 23 2022 3:34PWM

UnitId : 100787

16 That, not withstanding anything provided hereinabove, the State Board shall have power
and reserves its right, as contained under section 27(2) of the Water Act and under
section 21(6) of the Air Act to review anyone or all the conditions imposed here in
above and to make such variation as it deemed fit for the purpose of compliance of the
Water Act and Air Act.

17 That the grant of this Consent to Establish is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility, to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

18 That the grant of this Consent to Establish shall not, in any way, adversely affect or
jeopardize the legal proceedings, if any, instituted in the past or that could be instituted
against you by the State Board for violation of the provisions of the Act or the Rules made
thereunder.

This Consent to Establish shall also be subject, beside the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The project proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from
time to time, be specified by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Establish and project proponent / occupier shall be liable for legal

action under the the relevant provisions of the said Act(s).

This bears the approval of the competent authority.

Yours Sincerely

Group Incharge[ HDF ]
(A): Copy To:-
1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Pali to ensure

the compliance
2 Master File.
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Rajasthan State Pollution Control Board

% 4, Institutional Area, Jhalana Doongari, Jaipur-302
P
. T 4 Phone: 0141-5159600,51%9695 Fax: 0141-5159697
|
Registered
FileNo : F(HDF)/Pali(Pali)/3(1)/2021-2022/7743-7745

OrderNo: 2021-2022/HDF/8936 )
Dispatch Date: Mar 23 2022 3:34PWM
Unit Id : 100787

Group Incharge[ HDF ]
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Rajasthan State Pollution Control Board

ﬂ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
s Phone: 0141-5159600,5159695
N
Registered
FileNo : F(HDF)/Pali(Pali)/4(1)/2022-2023/948-950

OrderNo: 2022-2023/HDF/8989 Date:  Jun 292022 3:03PM

Unit Id : 100787
M/s NAYARA ENERGY LIMITED

NAYARA ENERGY LIMITED, 5TH FLOOR, JET AIRWAYS
GODRE] BKC, PLOT NO C-68, G BLOCK, BANDRA KURLA
COMPLEX, BANDRA EAST , MUMBAI Tehsil:MUMBAI
District:MUMBAI

Sub: Consent to Operate under Section 25/26 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section 21(4) of Air (Prevention & Control of Pollution) Act, 1981.
Ref:  Your application for Consent to Operate dated 07/04/2022 and subsequent correspondence.

Sir,
Consent to Operate under the provisions of Section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under
Section 21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred
as the Air Act) as amended to date and rules & the orders issued thereunder is hereby
granted for your Storage of petroleum product plant situated at ROHAT SAWAIPURA
Tehsil:Rohat District:Pali, Rajasthan, subject to the following conditions:-

1 That this Consent to Operate is valid for a period from 07/04/2022 to 31/03/2027 .
2 That this Consent is granted for manufacturing / producing following products / by

products or carrying out the following activities or operation/processes or providing

following services with capacities given below:

Particular Type Quantity with Unit

Fire Fighting Engine Activity 3.00 NOS.

3 That this Consent to Operate is for existing plant, process & capacity and separate Consent
to Establish/Operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That the sources of air emissions along with pollution control measures and the emission

standards for the prescribed parameters shall be as under:

Sources of Air Emissions Pollution Control Prescribed
Measures Parameter Standard
Fire Fighting Engine( 3NOS.) ADEQUATE STACK
HEIGHT
Page 1 of 4
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Rajasthan State Pollution Control Board

ﬂ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
o Phone: 0141-5159600,5159695
N
Registered
FileNo : F(HDF)/Pali(Pali)/4(1)/2022-2023/948-950
OrderNo: 2022-2023/HDF/8989 Date:  Jun 292022 3:03PM

Unit Id : 100787

5 That this consent to operate is being issued for three fire fighting engine only
mentioned at condition no. 2. The industry has to seek fresh consent to establish &
operate for any change in product / by product/process/modification/alteration.

6 That the industry shall maintain adequate stack height with three fire fighting
engines.

7 That water shall not be wused in process and thus no trade effluent will be
generated.

8 That no treated/untreated waste water (domestic & trade effluent) shall be
discharged outside the factory premises in any case and complete zero discharge
status shall be maintained.

9 That no additional source of Air/Water pollution shall be installed without prior
consent to establish from the State Board.

10 That no waste as defined under Hazardous & Other Waste (Management &
Transboudary Movement) Rules, 2016 shall be generated.

11 That the industry shall install & maintain adequately designed rain water
harvesting structure for recharge of ground water in and around the area.

12 That the plantation of local species in the 33% of total area of the project shall be
carried out & maintained.

13 That capital investment as per the C.A. certificate submitted by the unit is Rs. 99.0
lacs which includes the cost Plant & Machinery.

14 That the industry shall ensure compliance of all the conditions of consent to
operate issued vide Board’s order no.2021-2022/HDF/8884 date 09.02.2022 &
consent to establish issued vide Board’s order no.2021-22/HDF/8936 dated
23.03.2022.

15 That industry shall submit point wise compliance report on half yearly basis to the
State Board.

16 That, notwithstanding anything provided hereinabove, the State Board shall have the
power and reserves its right, as contained under Section 27(2) of the Water Act and
under Section 21(6) of the Air Act to review anyone or all of the conditions imposed
here in above and to make such variation as it deems fit for the purpose of Air Act &
Water Act.
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Rajasthan State Pollution Control Board
—Laiasthan

4, Institutional Area, Jhalana Doongari, Jaipur-302 004
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1 T 3 Phone: 0141-5159600,5159695
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Registered

FileNo : F(HDF)/Pali(Pali)/4(1)/2022-2023/948-950
OrderNo: 2022-2023/HDF/8989 Date:  Jun 29 2022 3:03PM

Unit Id : 100787

17 That the grant of this Consent to Operate is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

18 That the grant of this Consent to Operate shall not, in any way, adversely affect or
jeopardize the legal proceeding, if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Water Act and Air Act or
the Rules made thereunder.

19 That the Project Proponent shall comply with provisions of the E-waste (Management)
Rules, 2016 and ensure that e-waste generated by them is channelized through collection
centre or dealer of authorized producer or dismantler or recycler or through designated
take back service provider of the producer to authorized dismantler or recycler.

20 That the Project Proponent shall maintain record of e-waste generated by them in Form-2
and make such records available for scrutiny by the Board.

21 That the Project Proponent shall file annual returns in Form-3, to the Board on or before
the 30th day of June following the financial year to which that return relates.

22 That the transportation of e-waste shall be carried out as per the manifest system whereby
the transporter shall be required to carry a document (three copies) prepared by the
sender, giving the details as per Form-6.

23 That the Project Proponent shall comply with provisions of the Batteries (Management and
Handling) Rules, 2001 (as amended) and submit half yearly returns (as bulk consumer,
importer, auctioneer, recycler as the case may be) to the State Board as provided under
Rule 10(2) (ii) of the Battery (Management and Handling) Rules, 2001 (as amended). In
case the Project Proponent is not a bulk consumer even then the used batteries shall be
returned to the authorized dealers or recyclers only.

24 That the record of batteries purchased and sold/ returned to registered dealers and/ or
authorized recyclers shall be maintained and made available to the officers of the Board
during inspections.

This Consent to Operate shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The Project Proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from
time to time , be specified, by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to
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Rajasthan State Pollution Control Board

ﬂ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
s Phone: 0141-5159600,5159695
N
Registered
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OrderNo: 2022-2023/HDF/8989 Date:  Jun 292022 3:03PM

Unit Id : 100787

revocation of Consent to Operate and Project Proponent / occupier shall be liable for legal

action under the relevant provisions of the said Act(s).

This bears approval of the competent authority.

Yours sincerely,

Group Incharge[ HDF ]
(A): Copy to:-
1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Pali to ensure the
compliance of consent conditions
2 Master File.
Group Incharge[ HDF ]
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Photographs taken by the unit in year 2020 showing the status of shrubs
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1, g A AR FAEG (M/s NMC &SP, construction)
Add.- B-34. Devi Chiranjivi Colony, Surya Nagar, Jalpur

2- M/s NMC Industries Put. Ltd. &
Office Add.- Plot. 161, 4" Lane, Darukhana, Reay Road, mumbai- 4000

3. S.P. Construction Company
Add.- B34, Devi Chiranjivi Colony, Surya Nagar, Jaipur
t Pali & Construction

fiyg — Civil Construction Contract for Petroleum Storage DePor 2 =
contract for Railway Siding works at Pali Depo, Pall (Rajasthan) e A E”;_
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M/s Nayara Energy Limited (Formerly Known as Essar Oil Limited)

Head Office- Khambhalia Post, Post Box No.- 24,
Dist.- Devbhumi Dwarka (Gujraj)-361305

Camp Office- N/V- Sawaipura- Chotila, Tehsil- Rohat, Dist.-Pali (Raj.) %‘9/
(wreuftiE TEe)
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A
__eChallan. B
- ‘ 1 ‘ b rvprmee i a)ast a men T
GRN: 0047483926 llllﬂﬂlllllﬂl Payment Date: 13/02/2021 18:52:43
SceName:  MINNING ENGINEER MINES & GEOLOGY DEPTT. SOJATCITY(RALY)
Location: SOJAT
B sl 01/04/2020-To-30/06/2020
s.No 2 _P_"TP.‘.E'_BHQEEH'?“' Name Amount (T )
77 0853.00-102-01-01-Rent Royalte fees etc R e
Commision(-): 0.00
" Total/NetAmount: 790000.00
L axh Ninety Thousand Rupees and ZeroPaise Only R A
payee Details: R
Full Name: NMCINDUSTRIES PVTLTD Tin/Actt No.VehicleNo /Taxid : |
, No.(If Applicable): City(Pincode):  |PALI(305901) |
Address:raisshthan Remarks: ROYALTY FEES AND PERMIT FEE |

‘Payment Details: Challan No.- 7316252 b
Sank:  Union Bank Bank CIN No:  |029286109881113022021
Date: 13/02/2021 18:52:43 Refrence No: | 508625044 -
Computer generated copy on : 1670272021 Courtsy : https://Egras.raj.nic.in
e
|
!
E
|
1
|
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r- e-Challan . —— =
Mines and GeoloPJ Department i RIS L
Government of Rajasthan
Payment Date: 24/04/2020 16:47:35

—SRN: ooapzeezez (I IIMMNINIINIA

Office Name:— JiNNING ENGINEER MINES & GEOLOGY DEPTT, SOJATCITY(PALI)

P°°°“°ﬂ SOJAT
®riod: 01/04/2020-To-31/03/2021
_-_-_"‘--___
8.No Purpose/Budget Head Name Amount (T )
1 0853.00-102-01-01-Rent Royalte fees etc 378300.00
Commision(-): 0.00
T Total/NetAmount: - 378300.00
Lakh Seventy Eight Thousand Three Hundred Rupees and Zero Paise Only
¢ Detalils: _“——"i
Full Name: s.p. construction Tin/Actt.No./VehicleNo./Taxid : m———
P ————— e ————————————
A:" No.(f Applicable): City(Pincode): Jipur(302015) J
. — ) PO, -
jolow "@8S:8B South Part Villa Prinsessa Krfshna nagar gopal pura Remarks STP Roya!ty Fee and permit fee for 84000 MT "
earth work '
i
!
'Payment Details: o Challan No. - —_—
allanNo.- 0 ]
Bank: State Ba i i
ok nk Of India . BankCINNo:  000632604846324042020 N
b3t 24{0_4!2020 16:47:35 Refrence NO — — _.
Computer gone —— i No: | CKM7010439
rated copy on : 24/04/2020 e
Courtgy : h”P-"'-//Egms-mj.nic.fn
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e-Challan
nd Accounts Department. , .
Treasury a e Of Raj”tha" payment Date: 24/04/2020 16:57:

GRN: 0039216321 IIIIIHIIIINIIHIIII ‘
me; Treasury Office, Pall

Location: PALI s
Period: 01/04/2020-To-31/03/2021 Amount (l' )
T __——_Purposelﬂudﬁl?t Head Name 5 = 33300 0.00
-MNO -
0.00
1 cafeaerd STHT
8443-00-106-00-00
0 Commision(-): 33600.00
Total/NetAmount: e S
Thirty Three Thousand Six Hundred Rupees and ZeroPaise Only e
: : s =
F ; Ne Details — . TIFI.-'AC“ No. NehcheNO ) JTaxid : o
u S.P. Construction !
Pan NE:?:Ap |cablr:a) Cuty(Pmoode) IJa'PUT(3°2°15) e et
pli

Address:8B SOUTH PART VILLA PRINSESSA KRISHNA NAGAR Remarks DMFT FOR STP !
GOPALPURA JAIPUR ] E
‘ i

PdAccNo:- 6254-D|strlct Mineral Foundatlon Trust Fund (DMFT) .
Payment DeEuI_s_ Challan No. - 0 ; f
‘Bank: State Bank Of India | Bank CIN No: ooosszsmasosmmozo |

| Date: | 240412020 16:57:23 ' Refrence No: | CKM7010844 -

O S ety |

Computer generated copy on : 24/04/2020

i

Courtsy : hﬂps://Egm._ raj.nic.in
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4!2412020 ngmanl sucessfull
Bank of Baroda Internet Banking Services
Date: 24/04/20 6:19 PM
Taxpayers counterfoil ;
For use in Receiving
Taxpayers Counterfoll - Challan No. 281 Bank
TAN JDHM06761G Debit to a/c on:
MINXXX XNGINEER MINES AND 24-04-20
Received from (Name) GEOLOGY DEPARTMENT SOJAT CITY
PALI Bank of Baroda
SOJAT CITY Law Garden Branch,
Address RAJASTHAN Ahmedabad
306104 ’
Debit to Alc No. 45570200000023For Rs. 6,720.00 | BSR nggng”zgm |
Tax 6,720.00 Tender:24042020
—pChaIIan Serial No:00703
Surcharge 0.00
Challan Indentification
% Education Cess 0.00 No:
Fee under sec. 234E 0.00 202976240420200070
Fee 0.00 RUPEES SIX
THOUSAND SEVEN
[Interest 0.00 HUNDRED TWENTY
Penalty 0.00 . ONLY
Others 0.00
Total Amount 6,720.00
Rs.(in words) RUPEES SIX THOUSAND SEVEN
HUNDRED TWENTY ONLY
1With Bank of Baroda, SOJAT CITY,
RAJASTHAN 3
- (Name of the Bank and Branch)
ompany/Non-Company:
Deductees e (0021)Non company deductees
on account of TDS/TCS Payable by Taxpayer (200) from
: — 6CH - Mining and Quarrying
w or the Assesement Year 2021-22
Transaction Date and Time 24-04-2020 06:19:00

S.P.Construction
PAN - AMQPK6976R

htip s‘JMWw'b"biba“king-conﬁBankAwavcomnm-num. =




*_,_, 3 No.(If Applicable):

483 64

ts De
Govern ent of Rajasthg partment
orn: 0040045993 | INERIN MRV A g "
W Treasury Office, Pa|j

Payment Date: 18/06/2020 16:54:05
0
Localion: PALI
od: 18/06/2020-To-31/03/2021
period:
..-"‘-'-.--__
SNo PurposelBudget Head Name

A t
1 8443-00-106-00-00-=afFa9ra 577 mount (2 )

35280.00
Commision(-): 0.00
To1aHNetAmount: 35280.00
Thirty Five Thousand Two Hundred Eighty Rupees ang Zero Paise Only
payee Details:
full Name: NMCINDUSTRIES PVTLTD Tin/Actt.No./VehicleNo./Taxid -

City(Pincode):  MUMBAI(400010)

Address:4TH LANE DARUKHANA REAY ROAD MUMBAI 10 Remarks:DMFT FOR STP

PdAccNo:- 6254-District Mineral Foundation Trust Fund (DMFT)

Payment Details: ChallanNo.- 0

Bank; Union Bank Bank CIN No: 029286101131218062020
Computer generated copy on : 18/06/2020

Courtsy : https://Egras.raj.nic.in
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Treasur, o~ Challan
sasury oo A c?c’,“"ts Department
€Nt of Rajasihg,
o ovnossree MM
= e Treniry Offics, Fai Payment Date; 18/06/2020 17:16:11
- PALI —

LU;ZI(;?” 18/06/2020-To-31/03/2021
period:

L e
§.No urposefBudget Head N
1 8443-00-106-00-00-=7 =1 3137 ame

Amount (7 )
77000.00
Commision.). 000
Total/Net '
seventy Seven Thousand Rupees and Zero Paise Only Aoyt 77000.00

payee Details:

Full Name: NMCINDUSTRIES PVTLTD

o TinlActt,No.NehicleNo.fTaxid :
bsa an No.(If Applicable): City(Pincode): MUMBAI(400010)
: Address:4TH LANE DARUKHANA REAY ROAD MUMBAI 10 RemaFkS!DMFT FOR STP

PdAccNo:- 6254-District Mineral Foundation Trust Fund (DMFT)

Payment Details: ChallanNo.- 0

Bank: Union Bank Bank CIN No: 029286101132418062020
Date; 18/06/2020 17:16:11 Refrence No: 37936125
Computer generated copy on ; 18/06/2020 Courtsy : hups.//Egras.raj.nic.in

-
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Challan
PXa}a a’.tE’al Ment

Mines and

GRN: 0040046379 IMMWMIWIIMI!IIHMIIMMIII!IHIHIH

Payment Date: 18/06/20 :05:
Name:  MINNING ENGINEER MINES g GEOLOGY pEpTT : s
.SO

office SOJAT JATCITY(PAL))

n.
Loc?’:_’ 18/06/2020-To-31/03/2021
period-
S e e e
urpose/Budget Head N
0 dme
SN 0853-00-102-01-01-Rent Royalte fees etc Rmoun 2 )
1 786000.00
Commision(-): 0.00
TotaifNetAmount: 786000.00
on Lakh Eighty Six Thousand Rupees and Zero Paise Only
Sev

payee Details:
Full iamie:; NMCINDUSTRIES PVTLTD Tin/Actt.No./VehicleNo./Taxid :

3an No.(If Applicable): City(Pincode):  MUMBAI(400010)

tﬂ Address:4TH LANE DARUKHANA REAY ROAD MUMBAI 10 Remarks:STP ROYALTY FEE AND PERMIT FEE FOR

22000 CUM MORRUM WORK

Payment Details: ChallanNo.- 0
Bank; Union Bank Bank CIN No:  029286101131618062020
Date: 18/06/2020 17:05:57 Refrence No: 37936029

Computer generated copy on : 18/06/2020 Courtsy : https://Egras.raj.nic.in
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e 0040045302 | NIHTHN ORI W

Payment Date: 18/06/2020 16:39:03
| = MINNING ENGINEER MINES & GEOLOGY DEPTT, SOJATCITY(PALIJ —
| Toffice™ SOJAT

Localio™ 18/06/2020-T0-31/03/2021
| period:
s.No 01-01-Rent Royalte fees elc "ot Haad Name el
1 0853-00-102-01- 397800.00
Commision(-): 0.00
_ TotaIINetAmount: 397800.00
Lakh Ninety Seven Thousand Eight Hundred Rupees and zero Paise Only
Three

payee Details:

£yl Name: NMCINDUSTRIES PVTLTD Tin/Actt.No./VehicleNo./Taxid -
u

|
| . . 4
L‘_ o No(If Applicable): City(Pincode):  MUMBAI(400010)

dress:4TH LANE DARUKHANA REAY ROAD MUMBAI 10 Remarks:STP ROYALTY FEES AND PERMIT FEE FOR
Address: 65000 CUM EARTH WORK

Payment Details: Challan No.- 0
Bank; Union Bank Bank CIN No:  029286101130018062020
Date; 18/06/2020 16:39:03 Refrence No: 37935663

Computer generated copy on : 18/06/2020 Courtsy : Hipe i E e nicin




! . &7 o o
L £y

———
|
| CHALLAN
| NOJITNS 281 | 1., Applicable e
| © (0020)CoMPANY pEp 3
Type of Payment JeTEES
Nat
ature of Payment 8CH-Mining ang Quarivi
rymg
TAN MUMN12242G
Full Name NMC XXXXSTRIES p
Add(ess |MUMBA¢|MH.40001O

——

Details Of Payment

Amount (in Rs Only)

RIVATE LIMITED

68

|,"‘“_r’- e
FWrarey g R g

i .
e tafd ;,]:"._‘k

Assessment
Year

2021-22

Orwan Op Union Bank of India Internet

CHALLAN NO./ITNS 281
Assessment  201.90
Year '

\

On Account of -

L

Basic Tax 15400
Surcharge 0 Debit Account Pm 101010036100 k
Education Cess 0
Interest 0
Penally 0 r Dats
Others 0
Feis Drawn On Union Bank of India Internet |
Fee Under
lotal 15400 BSR Code Tender Date Challan No.
- CIN
Total (inwords)  Rupees Fifteen Thousand Four p290179 } 119062020 ] POB% _]
Hundred only
4
g
; Taxpayers Counterfoil SPACE FOR BANK SEAL
TAN MUMN12242G
i Payment Status : Success
R . :
ec?'m HEOMG HMQ ASMSSIRIES Bank Reference No: 37942704
Debit Account ; 361101010036100
BSR Code Tender Date Challan No.
ForRs : 15400 CIN 0290179 | (19062020 | {20638 1
Rs (in words):  Rupees Fifteen Thousand Four
Hundred only Bank 2.66/80 , Mumbai Samachar Marg, Post Bag
Address ¢ No. 2538518, Fort, Mumbai -400023
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CHALLAN T
NO/ITNS 281 | .. Applicable 0
0
( EU}COMPANY DEDUCTEES Assessment
Type of Payment Year
Nature of Payment 6CH- 2021-22
TAN
Full Name TRIES PRIV,
ATE
Address MUMBA| H.40001 HMtTED
Details Of Payment \
Amount (in Rs Only)
Basic Tax 7056 _
Surcharge 0 Debit Account 361101010036100
Education Cess 0
Interest 0 5
Penalty 0 als 19062020
Others 0 D
Fee fawn On nion Bank of India Internet
Fee Under BSR Cod
Total 7056 ode Tender Date Challan No.
Total (in words) Rupees Seven Thousand ang Fifty Six CIN
only
_-—-—-—-_-_-__
Taxpayers Counterfoil SPACE FOR BANK SEAL
TAN MUMN12242G
Received From . NMC XXXXSTRIES Payment Status Success
Debit Accoynt - 361101010036100 Bank Reference No : 37942620
FoFR BSR Code Tender Date Challan No,
OrRs 7056 CIN 19062020 —qu
Rs (in words): Ry ;
" Pees Seven Thousand and Fifty
Ixonly Bank 2, 66/80 , Mumbai Samachar Marg, Post Bag
Address: No. 2538518, Fort, Mumbai -400023
Bfwano . .
g "E Uniga Bank of India Internet
Clount of : CHAL
ASSessme LAN NO./ITNS 281
L Year M 20219,
|
| \
|




| Mines ang Geolo

MINNING ENGINEE
RMINES 2 GEOLoGY 5 Payment Date: 13/02/2021 18:52:43

| . N

[:-’:‘e.or.- SOJAT EPTT. SOJATCITY(RALY)

.,-Lfﬂ;{'j_ 01/04/2020-To-30/06/2020

| ﬁ{ A

‘oo Furpose/Budge :

]S\ 10853-00-102-01-01-Rent Royalte fees ete = t__Head Name Amours (X )

790000.00
Commision(-): 0.00

TOtaUNetAm_ount; 790000.00

o Lakh Ninety Thousand Rupees and Zero Paise Only

- . DU ' g
fJJl Name: NMF'" STRIES PVTLTD :Tlanctt.No.NehicIeNoJT axid :

b, NoIf Applicable): _ City(Pincode): PALI(305901)
idress:rajashthan 'Remarks: ROYALTY FEES AND PERMIT FEE

Challan No.- 7316252
'Bank CINNo: 029286109881113022021
Refrence No: 508625044

-ﬂayment Details:
bnk: Union Bank
l: 13/02/2021 18:52:43

16/02/2021 Courtsy : https://Egras.raj.nic.in

inputer generated copy on :
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it dIFY G
ST - Oy B2,
% A.h:h'_”ll'. N ‘; E — " f:ﬁ
S e
Direct Tax Challan Report
Tax Detaijls
Tax Applicable (0021)NON-co
-COMPANY D Assessment
EDUCTEES Year >
2021-22

Type of Payment
Nature of Payment 6CH-Mining and Quarryi
ng

JDHMO06761G
MINXXX XNGINEER M
INES
SOJAT C'TY:RJ;3061O4 AND GEOLOGY
\ petails Of Payment
= Amount (in Rs Only)
o Tax 15400 _—
pas ebit Account
sm'mafge g P61101010036100
ducation C€S°
¢ 0
o oat
penalty 0
Others Drawn On [Union Bank of India Internet ]
Fee
Fee ll.fn'ﬂ"r 15400 " BSR Code Tender Date  Challan No.
;:tlzl (inwords) ~ Rupees Fifteen Thousand Four I pzsoire ] [irosz021 ] piose |
Hundred only
L
| Taxpayers Counterfoil SPACE FOR BANK SEAL
oW JDHMO06761G oo mant Statu Success
Received From : MINXXX XNGINEER ayment Status :
Debit Account : 361101010036100 Bank Reference No: 502722074
BSR Code Tender Date Challan No.
ForRs : 15400 CIN p290179 ] [17032021 ~ ] pross |
Rs(inwords): Rupees Fifteen Thousand Four
Hundred only Bank 2 66/80 , Mumbai Samachar Marg, Post Bag
' Address :  No. 2538518, Fort, Mumbai -400023
Orwan Qp : .
ﬂ“" On: Union Bank of India Internet
¢ .
kse:ount of: CHALLAN NO./ITNS 281
ey e 2021-22

ke ———cs el
.. 10%]0030205’2’ —'J\ZET"—' J‘S'Efmmr %}?SIJL“O/»— ?‘SU‘G/,—
120 9 9gm/a 3a0t/—
monos oy 0T S ey
IS 0 —



Tax Detajlg

Tax Applicable

(0021 )NON-COMPANY DEDUCTEES

Assessment
Year

2021-22

Type of Payment
Nature of Payment

ECH-Mining and Quarrying

y JDHM06761G
MINXXX XNGINE
i| Name ER MINES AND g
o SOJAT CITY,R 206104 RRLoaY
/;tal Of Payment \
Amount (in Rs Only)

7056

gasic Tax Debit Ac

gurcharge 3 o 361101010036709
Edugalion Cess 0

Interest 0 Date _
penalty 0

i -
s Drawn On Union Bank of India Intemet

Fee
Under
Foc BSR Code Tender Date Challan No.

7056
I

I;tt:f (nwords) ~ Rupees Seven Thousand and Fifty Six e 0250179 ] (17032021 1 piz

only
e
Taxpayers Counterfoil SPACE FOR BANK SEAL
TAN JDHMO6761G pavment Statu S
ived From : MINXXX XNGINEER aymark Status : JecRas
Receive Bank Reference No: 502722182

Debit Account : 361101010036100
BSR Code Tender Date Challan No.

‘ ForRs : 7056 CIN P290179 | [17032021 | R1112 |
‘ Rs(inwords): Rupees Seven Thousand and Fifty
Sixonly Bank 2, 66/80 , Mumbai Samachar Marg, Post Bag
| Address: No. 2538518, Fort, Mumbai -400023
Drwan On ; Union Bank of India Internet

" OnAccount of : CHALLAN NO./ITNS 281
::msmenl 2021-22
ar

(o)
e o= S T R [ S AT

. gl
0002080 —de—  2FcMT {, 09,070/ 2,160/
) | 08,co/- 9,166/~
V3o g)) —d— 2FCECM / i)
elmy a0 g 320 M7 ’1-9,550/" i
| : -;)—cS“é/f—

®



492
e-Challan

Treasury and Accounts Department

Government of Rajasthan
GRN: 0049620371 | [ 1 R 1 T A0 A

Payment Date: 15/04/2021 15:50:31
Office Name: Treasury Office, Udalpur
Location: Udaipur City r
Period: 01/04/2020-T0-31/03/2021 :
S.No  Purpose/Budget Head Name _ . Amount (2 )
1 8342-00-120-68- 00 TR R e TR TFE (RSMET} 14056.00
Commlsmn( ): 0.00
- ___Total/NetAmount: 4056.00
Four Thousand Fifty SixF Rupees and Zero Paise Only
Payee Details
,-u Name: NMCINDUSTRIES PVTLTD  Tin/Actt.No./VehicleNo./Taxid :

Pan No.(If Applicable): Gity(Pincode): IPALi(305901)' . o
Mreescsejpaiitias Remarks:

PdAccNo:- 18400-Rajasthan State Mineral Exploration Trust (RSMET)

Payment Details: ChallanNo.- 0

. Bank CIN No: 029286102432315042021
R S R S A ST ].Refrence o 5{]3325950

Bank: Union Bank -
Date: 15/04/2021 15:50:31

Computer generated copy on : 15/04/2021 Courtsy : https://Egras.raj.nic.in

ren No. 004962033 P4 L,ogg,/__ Oode 110y |20y
RN Mo . 00bact 413 AL Fgﬁfoc/_ Doty _m_/l.).H{%H_

e

@Wm@

Rs. 216o[- STF No ?3‘7”01'0
QJ 2166 (- op No. QlUpodo

/ No. 9x [~020

 260f- TP "
‘;\3 oy ST No. 96o20
p_i. :}S_D_D/,_ <Tp N 3?‘,743’2/0
ﬁj }900/__ <P 98[1—024:1

i B2



493 74

e-Challan
Treasury and Accounts Department

avernment of Rajasthan

gan cososs+18s  [HINAEALINNIN AR BB Fayment Date 1210412021 18 59 59

Wg Treasury Office, Udalpur B - b

L ocation Jdapur City

Poaod $20 2021 10300430

S.No Purpose! Budget Head Name ietiogid 1
¥ E2-00. 1200800 vowwna v e wma‘r&w {. m&m. i AL b

Elghteon Thousand Four Hundred Rupoes

<5 ' s 23ust|—

18400 L7

—

App—



494 75

'i'GfN: 0047499796 |l|||l||]||||| Payment Date: 15/02/2021 10:54:43

| Office Name:  MINNING ENGINEER MINES & GEOLOGY DEPTT. SOJATCITY(PALI)

Location: SOJAT
Period: 15/02/2021-T0-28/02/2021
SN PuposelBudgetHeadName | Amount (2 )
1/0853-00-102-01-01-Rent Royalte fees etc - | ~ |500000.00
Commision(-): o.::
Total/NetAmount: 500000.
Five Lakh Rupees and Zero Paise Only
' Payee Details:
! Full Name: Shashipal Kumawat Tin/Actt.No./VehicleNo./Taxid :
% No.(If Applicable): City(Pincode): | Jaipur(302015)
. Address:B34 Basement Devi Chirinjivi Colony Remarks:Royalty Charges SP Construction
Gopalpura Byepass
Payment Details: ChallanNo.- 0
Bank: State Bank Of India Bank CIN No:  |000632642690315022021 ]
 Date: 15/02/2021 10:54:43 Refrence No: CKP5258686 »
Computer generated copy on : 15/02/2021 Courtsy : https://Egras.raj.nic.in

x

.



| CRN: 0047500417 | M AINM AR

76

' : Payment Date: 15/02/2021 11:02:51
pffice Name:  MINNING ENGINEER MINES & GEOLOGY DEPTT., SOJATCITY(PALI)
| Location: SOJAT
‘ Period: 15/02/2021-T0-28/02/2021
= \ . - - - . e ybons roe - Te— ssrnsoma et T —
| _s_-Nig_M . S wggrpgselBudget Head Name [ Amount (¥ )[
10853-00-102-01-01-Rent Royalte fees etc | 10000.00 ]
Commision(-): o;oo
Total/NetAmount: 10000.00
Ten Thousand Rupees and Zero Paise Only
| Payee Details: '
Full Name: Shashipal Kumawat Tin/Actt.No./VehicleNo./Taxid :
B, No.(f Appicable): City(Pincode):  |Jaipur(302015)
| Address:B34 Basement Devi Chirinjivi Colony Remarks:Permit Fee SP Construction
. Gopalpura Byepass
iI
o | Payment Details: ChallanNo.- 0
1 Bank: State Bank Of India Bank CIN No:  |000632642841415022021
Date: 15/02/2021 11:02:51 Refrence No: CKP5260668

Computer generated copy on : 15/02/2021 Courtsy : htips://Egras.raj.nic.in




GRN: 0047505097 l.llllll.lllll Payment Date: 15/02/2021 11:50:42

VE IRislal

{0ffice Name:  Sub. Treasury Officer, Sojat -
Location: SOJAT
] PeﬂOd'- 15/02/2021-To-28/02/2021
sNo Purpose/BudgetHeadName N ... 3. 5]
© 1/8443.00-106-00.00-zafRkT o |60000.00
Commision(-): _ 0.00
d Total/NetAmount: 50000.00
" TFifty Thousand Rupees and Zero Paise Only
*Payee Details:
- Name: Shashipal Kumawat Tin/Actt.No./VehicleNo./Taxid :
'3 No.(If Applicable): City(Pincode): [Jaipur(302015)
Address:B34 Basement Devi Chirinjivi Colony Remarks:DMFT SP Construction
Gopalpura Byepass
PdAccNo:- 6254-District Mineral Foundation Trust Fund (DMFT)
Payment Details: ChallanNo.- 0
Bank: E State Bank Of India Bank CIN No:  |000632643638715022021
Date: ’ 15/02/2021 11:50:42 Refrence No: CKP5275880
Computer generated copy on : 15/02/2021 Courtsy : https://Egras.raj.nic.in



Tax Payer Counterfoil
s o]

Received from : SASXX XXL KUMAWAT

Rs: bmol- J

(in words) : Ten Thousand Rupees Only

Drawn On : [internet Banking through SBI|

TAN ON ACCOUNT OF INCOME TAX
ON: Major Head :NON COMPANY
DEDUCTEES[0021]

Minor Head : TDS/TCS Payable by
Taxpayer [200]

Nature of payment :Mining and
Quarrying[6CH]

For the assessment 2021-22
year :

+ 497

78
Payment Status : Success
SBI Ref No. : CKP5279831
Tender Challan
BSR Code date No
CIN 0013283 150221 01447
Date of
-2021
challan : I
State Bank of India
Gandhinagar
Bangalore

(Internet Collection Center)
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Tax Payer Counterfoil

TAN | JpuMo6761G

Received from : MINXXX XNGINEER MINES

AND GEOLOGY DEPARTMENT SOJAT CITY
PALI

Rs: | 10100/-

(in words) : Ten Thousand And One Hundred
Rupees Only

Drawn On : [internet Banking through SBI|

TAN ON ACCOUNT OF INCOME TAX
ON: Major Head :NON COMPANY
DEDUCTEES[0021]

Minor Head : TDS/TCS Payable by
Taxpayer [200]

Nature of payment :Mining and
Quarrying[6CH]

For the assessment 2021-22
year :

498

Payment Status : Success

CIN

Date of
challan :

97?-6/9)»01«/

— SP. lonshwafion

PAN do. — AMBPKEZTER

SABRE —3 SUpSHIPAL KUMAW AT

Doa — o0&fo>]196>

SBI Ref No. : CKP6724499

Tender Challan
BSRCode ... No

0014431 010321 03794

01-03-2021

State Bank of India
Gandhinagar
Bangalore
(Internet Collection Center)

79
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T— e-Challan

}“’?Ij
GRN: Payment Date: 12/04/2021 15:22:10
— % 0049552447 | NN AEH NV N ym
Office Name: _ Treasury Office, Udalpur
Location; Udaipur City
Periog: 12/04/2021-T0-30/04/2021
‘SNo | - ' PurposeIBudget Head Name - ! ARIOUIE. ©® )
1| 8342-00-120-68-00-zmm Re BeRe THICeRee G (RSMET) [ 000.00 ~
Commision(-): 0.00
' Total/NetAmount: 10000.00
Ten Thousand Rupees and Zero Paise Only
. | Payee Details:
'Full Name: SPConstruction Kumawat Tin/Actt.No./VehicleNo./Taxid :
if’a‘n No.(If Applicable):

City(Pincode):  |Jaipur(302015)
Remarks:

- Address:B34 Devi Chirinjivi Colony Gopalpura byepass

PdAccNo:- 18400-Rajasthan State Mineral Exploration Trust (RSMET)

Payment Details: ChallanNo.- 0
Bank: State Bank Of India Bank CIN No:  |000632629834312042021
e: 12/04/2021 15:22:10 Refrence No: | ckQ2126959
Computer generated copy on : 12/04/2021

Courtsy : https://Egras.raj.nic.in
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